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INCOMESAAX
Na, S4U" (FuNa,176/20/91=1T.A.I.)¢ 1In exercise of the pouers
confsrrad by clause (b) of subwssction (2) of Section BOG of the
Income=-tax Act, 1261 (43 of 1961), the Central Government hereby

notifies "Sri Magara Medunkuzhaikathar Temple" to be a place of
public wership of renown throughout the state of Tamilrfdu for the

purpose sf the said secticn,
4
{ Seke CHATTERJIEE )

BFFICER ON SPECIAL DUTY

To
The Manager,
Govarnment of India Ppass,
Ring Road, Mayapuri Industrial Area,
{Near Rajouri Gardan), New Dslhi:
Capy to:

T« The Secretary, Manavala Mamumigal Kainkarya Sabha, 18B-A, East
Uttara Strest, Srirangam, Trichy-620006, subject to the conditions
that the donations received will bs wutilissd exclusively for
renovation/repair works and separate books of accounts will he
maintained for this and to tha Commissioner of Income-tax, Madurai,

2, The Commissioner of Incoms-tax, Maduasi, with ref, to his lstter
No.464/1/91-92/1838 datad 29-4=-1991, He is raquested to review
the case after every three years regarding the utilisation of
donations by abtaining relevant accounts from the respective
religious authorities,

3. A1l Chief Commissioners and Directors Gensaral of Income-~tax,

4, The Comptroller & Auditor General of India, Neu Delhl,
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QFFICER ON SPECIAL DUTY.
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Pirector of

New Delhi,

vy Srd Ta:alahalu Jagadguru Brihanmath, erigera-573541
Tal uk (Karnataka)

The Commigsigner of Income-tax, Karnataka-Il, Bangalore u;th:r%kh t
his letter Nh.accts/71af59/?9-blT.II datod 14-11=199(,
Diractor Ganbral(l.T.Exsmptions), 10, Middlaton Raw, Caloutts=70007

All Chief Conlsaionera .3 Birectaos Ganeral af Incﬂpautdx.

The Sscrets

Director of Income=tax(RSP & PR), New Dsihi.”

Dirsctor of Incoms-tax{0&MS), Director of incoms—tax(ﬂud&t;
IT), Diresctor of Income4t ax{Systems
ncoma-tax Vigilence) & Director of Incnin-tax(Hacouary,

A1l a?ficarai& gsctions of tha C.B,0.T., tew Delbd.
Comptroller & Auditor General of India, Neu Delhi{20 copies).
Bulletin Seg *an af the Birantarata of Inspection({sP & PR), New Del

Diresctor Gensral of Traxning, National dcademy of Uirsct Yaxaa,
Nagpur(% copiles).

Joint Secretary, Ministry of Lau & Justzca(aeptt. of Legal Affaizs).

PDirmctor of Income-~tax

The Chief Enntxnllar of Accounts, Central Soard of Di:ect Taxas,
H, Block, Umkag Bhavan, Mew Delhi,

I.F.U{Central Eoard of Oirect Taxes), -

( Mre.yv. RAMAKRISHNAN )
SECTION OFFICER,



